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Assam, All Adivasi National Liberation Army and Adivasi Peoples' Army. We have 
made our position very clear that we are in a very cooperative mood. Whenever 
any member of the insurgent groups led by their leader is giving up arms or laying 
before the Government, there is no problem from the Government side. Sometimes, 
they seem to be coming forward but, at the same time, they carry some kind of 
undesirable activities which results in the situation being damaged, the good atmosphere, 
which is created, is being damaged by some of the undesirable acts which we want 
to prevent. If any group is sincere to come forward to talk and surrender before the 
Government, then they must do it wholesome and they should not do it in part. I 
must mention to the hon. Member that in many cases, the small groups say that they 
are going to talk to the Government, but they create another group, splinter group, 
to continue and carry forward the acts of violence. That should not happen. If any 
group wants to talk with the Government, it must do it sincerely so that there can 
be a lasting peaceful solution.

SHRIMATI WANSUK SYIEM: Sir, some of these extremist groups from Assam 
have been taking shelter in Meghalaya also because we have very close borders and 
they create a lot of problems. I just want to know whether the is Government aware 
of it If so, what steps are you taking to prevent this? This is the only question I 
want to ask from the Home Minister.

SHRI KIREN RIJIJU: Sir, the hon. Member knows that in 20 kilometres along 
the line of Meghalaya-Assam border, the Armed Forces Special Powers Act has been 
imposed. Despite the order of the High Court to impose AFSPA in the Garo Hills 
of Meghalaya, still we have taken a very considerate view that it is not ripe yet 
to impose that law which many people criticise that it is a very, very tough law. 
Because the insurgent groups of Assam also enter into Meghalaya and vice versa, we 
have imposed that law 20 kilometres along the border. But that is subject to review 
after every six months. So, there are cases that the territory of Meghalaya has been 
used by insurgent groups of Assam. We have realised that. Both the Governments 
are cooperating very well. Presently, the State Government of Assam as well as the 
State Government of Meghalaya are cooperating with the Government of India and 
the Home Ministry is taking a lead and I am happy to inform the hon. Member 
that the incidents have come down and there is a visible improvement in the total 
law and order situation both in Assam as well as in Meghalaya.

नक्सल �भावित राज्यों के विकास के लिए आबंटित निधि

*110. �ी हरिवंश: क्या गृह मं�ी यह बताने की कृपा करेंगे कि:

(क) पिछले दो वर्षों में नक्सल �भावित राज्यों को वहा ं विकास के लिए कितनी निधि आबंटित 
की गई है और उस निधि में से कितनी निधि व्यय की गई है;   
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(ख) नक्सल �भावित राज्यों में सुरक्षा उपायों और विकास के कार्यों पर सरकार �तिवर्ष 
कितनी धनराशि व्यय कर रही है; और

(ग) नक्सल �भावित राज्यों में विकास योजनाओं को समय पर पूरा करने के लिए क्या-क्या 
कदम उठाये गये हैं?

गृह मं�ालय में राज्य मं�ी (�ी किरन रिजिजु): (क) से (ग) एक विवरण सदन के पटल 
पर रख दिया गया है।

विवरण

(क) जबकि कानून एव ं व्यवस्था राज्य का विषय है, विकास संबंधी ि‍�याकलापों का संचालन 
भी �ाथमिक तौर पर राज्य सरकारों द्वारा किया जाता है। भारत सरकार वामपंथी उ�वाद �भावित 
राज्यों में, उनके सर्वांगीण एव ं सतत विकास के लिए, अपने विभिन्न मं�ालयों/विभागों के माध्यम से 
विभिन्न योजनाओं के द्वारा उनके �यासों में सहायता �दान करती रही है। कुछ महत्वपूर्ण विकास 
संबंधी योजनाओं के लिए विगत दो वर्षों के दौरान आबंटित निधियां निम्नानुसार हैं:    

	 (i)	 सड़क आवश्यकता योजना-। (आरआरपी-।): सरकार द्वारा यह योजना 08 राज्यों 
के वामपंथी उ�वाद �भावित 34 जिलों में सड़क संपर्क  में सुधार के लिए कार्यान्वित 
की जा रही है। 8,585 करोड़ रुपए की लागत से 5,422 किलोमीटर सड़कों का 
निर्माण किया जाएगा, जिसमें से 5,852 करोड़ रुपए के खर्च से दिनांक 30.06.2016 
तक 4,092 किलोमीटर सड़कों का निर्माण किया जा चुका है। वर्ष 2014-15 तथा 
2015-16 के दो वर्षों में संचयी रूप से आबंटित निधिया ं और किए गए खर्च की 
राशि �मश: 2,106 करोड़ रुपए और 1,854 करोड़ रुपए है।

	 (ii)	 मोबाइल टावरों की स्थापना: यह योजना वामपंथी उ�वाद �भावित 10 राज्यों में 
2,199 मोबाइल टावरों की स्थापना के लिए कार्यान्वित की जा रही है, जिसमें से 
दिना ंक 18.07.2016 तक 2,056 मोबाइल टावर लगाए जा चुके हैं। वर्ष 2014-15 
तथा 2015-16 के दो वर्षों में संचयी रूप से आबंटित निधिया ं और किए गए खर्च 
की राशि �मश: 3,842.58 करोड़ रुपए और 502.84 करोड़ रुपए है।

	 (iii)	 वामपंथी उ�वाद �भावित 34 जिलों में कौशल विकास योजना: इस योजना का 
कार्यान्वयन �ति जिला 01 आई टी आई तथा 02 कौशल विकास कें � (एसडीसी) 
की स्थापना करने तथा 5,340 युवाओं को �शिक्षण �दान करने के लिए किया जा 
रहा है। इसके लिए वर्ष 2014-15 और 2015-16 में संचयी रूप से जारी की गई 
राशि 16.62 करोड़ रुपए है।

	 (iv)	 वामपंथी उ�वाद �भावित जिलों को अतिरिक्त कें �ीय सहायता (एसीए): यह योजना 
88 पिछड़े जिलों (वामपंथी उ�वाद �भावित 76 जिल) में सार्वजनिक अवसंरचना 
एव ं सेवाएं �दान करने के लिए वर्ष 2010-11 से 2014-15 तक कार्यान्वयनाधीन थी। 
वर्ष 2014-15 के दौरान 2,640 करोड़ रुपए की निधि आबंटित की गई थी।

	 (v)	 रोशनी: यह योजना 9 राज्यों के वामपंथी उ�वाद �भावित 27 जिलों में 18-35 वर्ष 
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की आयु वर्ग के 50,000 �ामीण युवकों को �शिक्षण एव ं रोजगार (प्लेसमेंट) �दान 
करने के लिए कार्यान्वित की जा रही है। इसके लिए वर्ष 2014-15 और 2015-16 
में संचयी रूप से जारी की गई राशि 9.67 करोड़ रुपए है।  

(ख) सुरक्षा संबंधी उपायों के अंतर्गत, सरकार राज्य पुलिस बलों को सहायता �दान करने 
के लिए वामपंथी उ�वाद �भावित राज्यों में कें �ीय सशस्त्र पुलिस बलों की तैनाती करती है। इसके 
अलावा, सरकार द्वारा वामपंथी उ�वाद �भावित राज्यों में सुरक्षा संबंधी योजनाओं, जैसे कि विशेष 
अवसंरचना योजना (एसआईएस), सुरक्षा संबंधी व्यय (एसआरई) योजना, अति सुरक्षित‍ पुलिस 
स्टेशनों का निर्माण, नक्सल �बंधन हेतु सहायता आदि का कार्यान्वयन किया जा रहा था। विगत 
दो वर्षों के दौरान योजना के अंतर्गत किए गए व्यय का योजना-वार/वर्ष-वार ब्यौरा निम्नानुसार है: 

�म सं. योजना का नाम  किया गया व्यय (करोड़ रुपए में)

2014-15 2015-16 कुल

1. सुरक्षा संबंधी व्यय (एसआरई) योजना 207.08 258.65 465.73

2. विशेष अवसंरचना योजना (एसआईएस) 48 शून्य* 48 

3. अति सुरक्षित पुलिस स्टेशनों का निर्माण 99 35.24 134.24

4. नक्सल �बंधन हेतु सहायता 30 40 70

कुल 384.08 333.89 717.97

*इस योजना को वर्ष 2015-16 से कें �ीय सहायता से अलग कर दिया गया है। 

(ग) वामपंथी उ�वाद �भावित‍ क्षे�ों में विकास संबंधी योजनाओं को समय पर पूरा करने के 
लिए निम्नलिखित कदम उठाए जा रहे है: 

	 (i)	विभि न्न योजनाओं के अंतर्गत किए जा रहे कार्यों की �गति की नियमित रूप से 
समीक्षा एव ं निगरानी गृह मं�ालय तथा संबंधित मं�ालयों द्वारा की जाती है। 

	 (ii)	 राज्य सरकारों के अनुरोध पर, कें � सरकार द्वारा कार्यस्थलों पर सुरक्षा के लिए 
राज्य पुलिस की सहायता हेतु कें �ीय सशस्त्र पुलिस बल मुहैया कराए जाते हैं। 

Funds allocated for development of naxal-affected States

†*110. SHRI HARIVANSH: Will the Minister of HOME AFFAIRS be pleased 
to state:

(a)	 the funds allocated for the development of naxal-affected States during the 
last two years and the amount expended out of those funds;

(b) the amount being spent by Government every year for safety measures and 
development works in the naxalaffected States; and

† Original notice of the question was received in Hindi.
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(c) the steps taken to complete development schemes in naxal-affected States 
on time?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS  
(SHRI KIREN RIJIJU) (a) to (c) A Statement is laid on the Table of the House.

Statement 

(a)	 While Law and Order is a State subject development activities are also 
primarily undertaken by the State Governments. The Government of India has been 
supplementing by way of various schemes through different Ministries/Departments in 
the LWE affected States for their holistic and sustainable development. Funds allocated 
and expended during last two years for some important development Schemes are 
as follows:

(i)	 Road Requirement Plan-I (RRP-I): This scheme is being implemented 
by the Government for improving road connectivity in 34 LWE affected 
districts of 8 States. 5,422 km roads would be constructed worth ` 8,585 
crores, of which 4,092 km roads are completed up to 30.06.2016 with an 
expenditure of ` 5,852 crores.  Funds allocated and expenditure incurred 
cumulatively in two years 2014-15 and 2015-16 is ` 2,106 crore and  
` 1,854 crore respectively. 

(ii)	 Installation of Mobile Towers: This Scheme is being implemented for 
installation of 2,199 mobile towers in 10 LWE affected States, of which 
2,056 mobile towers have been put on air up to 18.07.2016. Funds 
allocated and expenditure incurred cumulatively in two years 2014-15 
and 2015-16 is ` 3,842.58 crore and ` 502.84 crore respectively.

(iii)	Skill Development Scheme in 34 LWE affected districts: This Scheme 
is being implemented for establishing 01 ITI and 02 Skill Development 
Centers (SDCs) per district and providing training to 5,340 youths.  Fund 
released cumulatively in two years 2014-15 and 2015-16 is ` 16.62 
crore.

(iv)	Additional Central Assistance (ACA) to LWE affected districts: 
This Scheme was under implementation from 2010-11 to 2014-15 for 
providing public infrastructure and services in 88 backward districts (76 
LWE districts). Fund allocated during 2014-15 was ` 2,640 crore.

(v)	 ROSHNI: This Scheme is being implemented for providing training and 
placement to 50,000 rural youths of 18-35 years in 27 LWE affected 
districts of 9 States.  Funds released cumulatively in two years 2014-15 
and 2015-16 is ` 9.67 crore.
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(b) Under safety measures, the Government deploys CAPFs to the LWE affected 
States, to assist State Police Forces. Besides, security related Schemes, such as Special 
Infrastructure Scheme (SIS), Security Related Expenditure (SRE) Scheme, Construction 
of fortified Police Stations, Assistance to Naxal Management were being implemented 
by the Government in the LWE affected States. Scheme-wise/year-wise expenditure 
incurred under the Scheme during last two years is given below:

Sl. 
No.

Name of the Scheme Expenditure incurred (in ` crore)

2014-15 2015-16 Total

1. Security Related Expenditure (SRE) 
Scheme

207.08 258.65 465.73

2. Special Infrastructure Scheme (SIS) 48 Nil* 48 

3. Construction of fortified Police Stations 99 35.24 134.24

4. Assistance to Naxal Management 30 40 70

Total 384.08 333.89 717.97

* The Scheme has been delinked from Central assistance from the year 2015-16.

(c) 	Following Steps are being taken to complete the developmental Schemes in 
LWE affected areas on time: 

(i)	 The progress of works under various schemes is reviewed and monitored 
regularly by the Ministries concerned and the Ministry of Home Affairs.  

(ii)	 On the request of the State Governments, CAPFs are provided helping 
State Police for Security at the work places by the Central Government.

�ी हरि‍वंश: माननीय सभापति‍ जी, मैं आपके माध्यम से माननीय गृह मं�ी जी से जानना 
चाहंूगा, कें � सरकार ने नक्सल �भािवत इलाकों में कें �ीय पुिलस बलों की 104 बटािलयनों तैनात 
की हैं। सरकार मानती है िक वॉरलाइक िसचुएशन है। सरकार का यह भी दावा है िक इन इलाकों 
में शांित आई है। मैं मं�ी जी से यह जानना चाहता हंू िक क्या यह शांित अिधक कें �ीय बलों की 
तैनाती के कारण आई है या इन इलाकों में िवकास धरातल पर पहंुच गया है?

सूचना है िक सरकार कुछ िजलों को नक्सल मुक्त िजले घोिषत कर रही है, इसका आधार 
क्या है? ये िजले िकस राज्य के कौन-कौन से िजले हैं?

�ी िकरन िरजि‍जु: चेयरमैन सर, माननीय सदस्य ने जो पूछा है िक जहां िसचुएशन इं�ूव 
हुई है, तो क्या वह वहां पर कें � सरकार द्वारा अितरि‍क्त बल िडप्लॉय करने से हुई है या राज्य 
सरकार की जो पुिलस व्यवस्था है उसको ठीक करने से हुई है? यह तो िमला-जुला असर होता 
है और सबसे बड़ी बात यह होती है िक सरकार की तरफ से जो डेवलपमेंटल वर्क  कैरी होता 
है, उसका असर होता है। हम ऐसा मानते हैं िक यह जो नक्सल का मामला है, जो माओवादी 
अिभयान चला रहे हैं, इसका समाधान िवकास ही है और जब तक गांव-गांव तक िवकास नहीं 
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पहंुचेगा, तब तक यह समस्या रहेगी। इसमें अगर सबसे बड़ा योगदान है, तो वह िवकास का कार्य 
ही है, िजसे िपछली सरकार ने भी चलाया और जब हमारी सरकार आई तो इसने भी उसको बल 
देते हुए आगे चलाया और इसके माध्यम से िजतने भी माओवादी �भािवत इलाके रहे हैं, उनमें 
कमी आई है। िकसी िजले को, जैसा माननीय सदस्य ने कहा िक उसको �भािवत एलडब्लूई से 
मुक्त िडक्लेयर करना है, तो उसकी एक �ि�या है। अभी तो दस राज्यों में 106 िजले हैं और 
35 worst affected districts हैं, अगर उसमें कोई बदलाव होना है, तो ओवरऑल िसचुएशन 
को देखकर बदलाव होता है। इसलि‍ए मैं अभी यहां िकसी िजले के नाम का खुलासा नहीं कर 
सकता, क्योंिक अभी िनर्णय नहीं हुआ है।

�ी हरि‍वंश: माननीय सभापति‍ महोदय, मैं कहना चाहंूगा िक मेरा जो पहला सवाल था, वह 
यह था िक पुिलस बल की उपस्थिति‍ से डर के कारण वहां िसचुएशन शा ंितपूर्ण है या सचमुच 
िवकास हुआ है। इसका मुझे उत्तर नहीं िमला। मेरा दूसरा सप्लीमेंटरी यह है िक कें � सरकार का 
गृह मं�ालय नक्सल �भािवत 88 िपछड़े िजलों को सालाना लगभग 30 करोड़ �पए की अितरि‍क्त 
रािश एिडशनल सेंट्रल अिसस्टेंस के तौर पर िवकास के िलए देता है, इस खर्च की उपलब्धि‍यां 
क्या हैं? क्या इस खर्च का मूल्याकन, ऑिडट िकसी तीसरी या इंिडपेंडेंट एजेन्सी से कराया गया 
है? सरकार िजन िजलों को नक्सल-मुक्त घोिषत करने वाली है, क्या इसके बाद भी उन िजलों 
को यह िवकास की अितरि‍क्त रािश िमलती रहेगी?

�ी िकरन िरजि‍जु: सर, माननीय सदस्य ने जो िवकास को लेकर �श्न पूछा है, मैंने पहले 
भी बताया िक िवकास के िबना समाधान नहीं हो सकता, इसलि‍ए िवकास हमारा मुख्य �ोजेक्ट 
रहा है। यहां से िजतने भी पैसे कें � सरकार देती है, जो हम एिडशनल सेंट्रल अिसस्टेंस देते हैं, 
उसमें अलग-अलग �ोजेक्ट्स, कंपोनेंट्स हैं, िजसकी िडटेल के बारे में मैं अभी चर्चा नहीं कर 
सकता हँू। हम समय-समय पर इसका बराबर िरव्यू लेते रहते हैं। हमारे माननीय गृह मं�ी राजनाथ 
ि‍संह जी ने इन Left Wing Extremism affected areas के िलए उन राज्यों के मुख्यमंि�यों की 
अलग से बैठक बुलाई और उनके डीजी और से�ेटरीज की भी अलग से बैठक बुलाई। िजतनी 
भी रािश दी है, उसका लाभ कैसे आ रहा है, एक accountability, एक transparency के साथ 
वह खर्च होना चािहए, उसकी भी िरव्यू मीि‍टंग होती रहती है।

SHRI ANUBHAV MOHANTY: Sir, I would like to whether it is a fact that the 
Home Ministry has deployed additional Central force to contain naxal activities in 
Jharkhand. Also, those naxalites are crossing borders and seeking refuge in Odisha. 
If it is a fact, then, how does the Home Ministry expect to carry out developmental 
activities in Odisha?

SHRI KIREN RIJIJU: Sir, whenever additional Central forces are being deployed, 
it is only on the basis of the need as is being projected by the respective State 
Government. Now, the operational area is dependent on how the situation warrants. 
That is why we cannot say that the forces should move to this area or to that 
area. It is very, very conditional as per the need of the time. But beyond that, if a 
force is crossing to some other border and on that speculation, I cannot make any 
statement right now. But our forces are. ...(Interruptions)...
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SHRI ANUBHAV MOHANTY: It is a fact, Sir, that those naxalites are actually 
crossing border and entering Odisha.

SHRI KIREN RIJIJU: Of course, that is why I am saying that the possibility 
cannot be ruled out. ...(Interruptions)...

SHRI ANUBHAV MOHANTY: Action must be taken from your side to carry 
out developmental activities in Odisha.

SHRI KIREN RIJIJU: We are taking action, and that is why the problem is 
coming down. If you see the problems a few years back and now, it has really 
come down. As for the total number of surrender by the Maoists, if you want the 
figures, I can provide you later, ...(Interruptions)...

SHRI ANUBHAV MOHANTY: But those refugees are increasing in the number.

MR. CHAIRMAN: Please let him conclude.

SHRI KIREN RIJIJU: I think, the hon. Member wants to know more. I will 
also discuss with him later on. But, primarily, whatever he wanted to know, I have 
provided the answer that the security forces are working together with the State 
forces and they are doing great service to the nation by giving their full time for 
the national duty. ...(Interruptions)...

SHRI ANUBHAV MOHANTY: Sir, I expect a clear discussion with him later. 
...(Interruptions)...

MR. CHAIRMAN: You are taking too much time. Now, Dr. Pradeep Kumar 
Balmuchu.

डा. �दीप कुमार बालमुचू: सर, मैं आपके माध्यम से मं�ी जी से यह पूछना चाहता हँू िक...

————

WRITTEN ANSWERS TO STARRED QUESTIONS

Additional units to investigate crimes against women

*111. SHRI ANAND SHARMA: Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a)	 whether it is a fact that Government has proposed setting up of additional 
units to investigate crimes against women;

(b)	 if so, the details thereof; and

(c)	 the proposed number of investigative units being set up and the amount 
allocated to these units?


